GOVERNMENT OF INDIA
MINISTRY OF DEFENCE
DEPARTMENT OF DEFENCE
LOK SABHA

UNSTARRED QUESTION NO.4600
TO BE ANSWERED ON THE 12™ AUGUST, 2016

AIRCRAFTS OF INDIAN AIR FORCE
4600. SHRI B. SRIRAMULU:

Will the Minister of DEFENCE  j{kk ea=h
be pleased to state:

(@)  whether many aircrafts of Indian Air Force (IAF) are more than fifteen years old,;

(b) if so, the details thereof and the present policy to consider the air worthiness of
aircrafts after fifteen years;

(c)  whether any committee has been constituted to study accidents / crashes of
aircrafts of |AF;

(d) if so, the details and the recommendations thereof; and

(e)  the steps taken by the Government to replace the old aircrafts?
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MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR)
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(a) & (b): The Indian Air Force (IAF) inventory is a mix of old and new
generation aircraft. Present policy of maintenance as provided by Original
Equipment Manufacturers (OEMs) does not restrict the life of the aircraft to
15 years. No aircraft that has completed its prescribed life is in operation
with IAF. All the existing fleets have residual life for operational utilization

and every aircraft which is launched is fully airworthy.



(c) & (d): Every aircraft accident / incident is thoroughly investigated by
a Court / Board of Inquiry to ascertain the cause of accident and the
recommendations of the completed Court / Board of Inquiry are
implemented. Defence Forces have taken various preventive measures like
invigoration of Aviation Safety Organization, streamlining of accident /
incident reporting procedure, analytical studies and quality audits of the
aircraft fleets to identify vulnerable areas to avoid aircraft accident.
Accident prevention programmes have been given an added thrust to
identify risk prone / hazardous areas specific to the aircraft fleets and

operational environment to ensure safe practices / procedures.

(e) Replacement of military aircraft depends upon the national security /
threat perception, strategic objectives and operational requirements of the
defence forces and is reviewed by the Government from time to time. This

is a continuous process.
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